of Cctober, 2002

shri Prakash Chandra,
s/o Shri Sita Ram Frasad,
R/o0 H.13A, Shakarpur, '
Delni-52. ...Applicant.
{By Advocate: 5h. M.K.Bhardwaj)
Versus
i. Govt. of NCT of Deihi,
The id. Governor,
i, Raj Niwas, Sham Nath Marg,
Deihi-54.
2. The Joint Director,
peptt. of Training and Technical Edu.
Govt. of Delhi, Pitampura,
New Deihi.
3. The Principal,
shai Farmanand Institute of Business studies,
Shakarpur, Deihi-S5Z.
. . - RESPONGENTS.
{By Advocate: &h. George Paracken)

ORDER (ORAL)

By Sh. Kuldip Singh, Member {J)

~ mand Foe 5 aoanlia At o : : P

Counsel fTor applicant sEexs permission TO withdraw the
A A - - R == A il

CA. OA is dismissed as withdrawn.



